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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS- J'UDGE HEADQUARTERS
"~ “TIS HAZARI COURTS : DELHI ot

..__....._._.._.__.__.__..-_._._.__.......____..__..__.._.__.___-_r

ORDER

In pursuance to the minutes of meeting dated 13.01.2025 of the “Comumittee to supervise the -
working for disposal of Evening Court Traffic Challans (ECTC) (All District)", the undermentioned court

rooms have been earmarked for functioning of the Evening Court no.1 of Central & West District, Tis
Hazari Courts:- )

S. No. Evening Court No. "+ ,Gourt No.
_ earmarked for functioningrof Evening Court:
1. Evening Court No.1 (Central} Court Room No.17, Ground Floor, '
Main Court Building
2. Evening Court No.1 (West) Court Room No.22, Ground Fioor,
‘ Main Court Building

Further, as per aforesaid minutes of meeting, duly approved by the. Ld. ancnpal sttnct &
Sessiong Judge (HQs.), the Evening Court No.1 (Central) and Evenmg Court No.l (West) shall Henceforth
function from the aforementioned Court Rooms.

e
{BHA} GARWAL)
Administrative ¢ ‘m‘l Judge (Central)

__9)6 2] =% 666 Tis Hazavi Courts, Delhi

................................. /CTB/THC/2025 Dated :

Copy ferwarded for information & necessary action to:- i g€ 1 8 J AN 2&0.
i The PS to the Ld. Principal District & Sessiuns Judge (FHQs.}, Delin.
2 The PS to the Ld. Principal District & Sessions Judge, (West),'Deilu.

3. The Ld. Presiding Officer, Court Room No.17 & 22, Tis Hazari Courts with the requa,‘.u 1, bring this
order into the notice of all the staff working in said courts.

4. The Ld. Chairman, IT & Digitization, Dethi District Courts, Room No.BIE_)-A: Tis Hazari Couits,

5. The Ld. QM (Central), Tis Hazari-Courts, Deili. .

6. The Ld. CJM (West), Tis Hazari Courts, Delhi.

7. The Hony. Secretary, Delhi Bar Associadon, Tis Hazari Cougts with the request 10 bring «his-cder intd

the notice of all the Members of the Delhi Bar Association, Tis Hazan Courts.

8. The Incharge, Office of the Ld. CJM (Centrat), Tis Hazari Courts for conveying the same to'the Ld
Judicial Officers and staff deputed ir Evening Courts.

9. The Incharge, Office of the Ld. CJM (West), Tis Hazari Courts for "onveymg ‘the same . 1o. the Ld.
Judicial Officers and staff deputed in Evening Courts.

10. The Incharge, Computer Branch (Centra_}), Tis Hazari Courts, Delhi.
11. The Incharge, IT Cell, Tis Hazari Courts, Delhu.

12, The Incharge Judicial Branch, Administration Branch (I, 11, n, Ac\.ount:, Bra,nr'h 'B&I Branch and
General Brarich, THG, Delhi. (Central & Wiest Dist iets) : ;

*13. The Inchagge, e-Sewa & Suvidha Kendra, Tis Haza ari Courts, Dethi
IWge Filing Centre, Central 8 West District, Tis “Hazari Courts, Del“u
e ATebsite Committee for uploading the seme on the website. . "
16. LAYERS, THC, Dethi ' C

17. Nouce Boards, THC, Dethi {Tiuough R & ! Bianck; : : "3

18. The Assistant Engmeer (Civil), Pwh, THC with the diracton to get the name dlates prepared of
aforesaid evening courts as “Lven:ng Coust No.l (Central}” aid “Evening Coart No., { (West)”.

Adminisiranve Ciyil JL(@LEH' val}

Tis Hazeri Courts, Debhi

+



